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Prosents Shri R R Rni, esunssl fer the |

. applisant, ,
"Shri M.L, Verma, ceunsel fer tho
-respendents, o
_Tho learned eoqn-ol fo:-thq"npplldant
states that the impugned erder sf suspensien

“has been reveksd by the respendents. In view

of this, he dnoa net wiah te purau- the prouont
application. Th- applieation io.thoroforo,
disp-ood of witheut pnosing any fornal ordorl.

There ohall be ne ordor. as te cost.
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